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Telecom Disputes Settlement And Appellate Tribunal

Case No: Broadcasting Appeal Nos.438, 439, 440, 441, 442, 443, 444, 445, 446, 447 Of 2023

Fastway Transmission Pvt. Ltd APPELLANT
Vs

Yash Goldy Cable And Anr RESPONDENT

Date of Decision: Feb. 12, 2024

Hon'ble Judges: Dhirubhai Naranbhai Patel, Chairperson; Subodh Kumar Gupta, Member

Bench: Division Bench

Advocate: Vibhav Srivastava, Shashank Shekher, Upender Thakur, Vishakha U Thakur,
Manish Vashishtha, Yeshashvi Vashishtha

Judgement

1. We have heard counsel for the petitioner in all the aforesaid Broadcasting Petitions.
We have also heard counsel for the respondent no.2 in all the aforesaid Broadcasting
Petitions.

2. Counsel for respondent no.2 is seeking time to file reply which is granted till the next
date of hearing.

3. Counsel appearing for respondent no.1 in Broadcasting Petition no.439/2023,
Broadcasting Petition no.440/2023 and in Broadcasting Petition no.443/2023, is seeking
time to file reply which is granted till the next date of hearing.

4. Nobody appears for the respondent no.1 in rest of the matters. Affidavits of service
of notice have already been filed. Hence, with a view to give one more chance to the
respondent no.1, who are not being represented, these matters are adjourned to
22.4.2024.

5. Meanwhile, interim relief granted vide our order dated 7.12.2023 shall stand
continue to be operative during the pendency of these Broadcasting Petitions.
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